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. (~) The hours work d Per day ,pe eJec-
tric e.oilIlQ available for use during 1981-82 on the Broael Gauge have been 19.8 re-

. teriDg ,ubstantial , improvement over 
16.7 in 1980-81. On Metre G~uage IS -
tem which j only 166 km. and 20 en-
&foe ~nfined to ,Southern ~all'\Vay. there 
ha been a marginal fa)) from 13.5 to 
12.8 mainly on account of the links of 
pa enger ervjce. 

iRailway have been taking several teps 
10 increa the work.ing bour of electric 
engines over the la t two years which 
have continued over the la t seven month 

o. 
The are: 

( 1) Putting slow p senger trains jn 
electrified territorie on electric traction. 

(2) All b.~rt di tance feeder ~rvjces 
nd pilot ,were earlier run by team. 

Progre ively and lectively, these ser: 
vice are being brought on to electric 
traction. 

I 

(3) Originally, ele trification w sen .. 
visaged for trunk routes and through 
trains and working of siding was en-

• ~ .. ~: t " , 

trusted to steam . . , I ~ow, ~ith ph ing 
out of steam. electrificatio'n of impor-
tant sidings is being undertaken. 

(d) Quantity and value of coal aved -, ' 
during the period 1979-80 to 1982-83 are 
given below: 

. 
Consumption aving Estimated a ing 

Year durin8 the o erth \foney 0 J' 
y<:ar (in previ u. valu!' 1978-;9 
million y aT (Qty. (in cJ'ore ~ (inm. 
tonnes) in million fR'i.) tonn('~) 

J 79-80 

198 HI 

, 81-82 

, 
11-39 

11'08 

9,83 

9'39 

lonn ) 

0'24 3 ' 36 0 '24 

0 ' 3 1 4-34 0'55 

"25 21-87 1- 80 

8-80 
(Expect d) 

0 ' 44 2-24 

----- ----"- ' , Ii i j r ~.,.., -----------------_ 
Central Board for unani Tibbi Colle-le (a) and (e), A subnti ion wa made 

5292. SHRI RAMPRASAD AHIR- to the Ratya- Sabha Committee on 
WAR: 'WIll the MiDi ter of HEALTH Petitions (1977-78) by the representatives 
AND FAMILY WELFAR be plea ed to of-the ,Unani profes iqn iJ;l Anqhra Pra-
state: ~e~h thl\t a Central Board, shQuld. b~ con -

. '. . tituted for all Unani Tibbi Colleges and 
(a) ~hether ,any demand of Una.n.\ pro- that these College should be affiliated to 

fe sionals in the cou.ntry wa brought to Universit~~ The Committee In its report, 
noti~ of tbJ~ inistt;Y in, l!n,~ Qr ~ven did not make any recommendation on the 

o ~ that a c;:;entJ:iU Board should be c;;on- subject. 
~tpted for 1) -qnani Tipbi Cq)la~ in tbe 

country ,\n~ enoch copege should be ,affilia~ (c) and (d) Th~re is no propo~l for 
ted to Univer ity concern¥,d wi,th. the area the constitution of a Central Board " for 
of ituation of the respective college; all Unalli Colleges. Such colleges are 

affiUate4 either to univer ities or to the 
(b) if so, the action taken by Govern, State I Qard. The Central Coun it of In-

ment in thi regard 0 far; diau Medi ine whjch w s et up under the 

, (c) wh ther Government propose to meet 
the demand of the unani professional 
he near future; if '0 by when; and 

.( d) if not4 the 'feas~~~ therefor 'I 

IMCC Act, 1970 (48 of 1970) has formu-
lated uniform y'llab s for un~ergraduate 
yourse ! The Counci~ tha s~pru;ate Unani' 
Commlttee' and 'Unani Education Commit-
tee'. 




